ATEMNO.117(MM) COURT NO.2 SECTIONKXI

SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS
CIVILAPPEALNO(s).25540F2001

ANIRUDHPRASAD Appellant (s)
VERSUS
CHANCELLOR,UNIV.OFGORAKHPUR &ORS Respondent(s)

(With office report )
Date:09/10/2007 This Appeal was mentioned today.
CORAM:
HONBLEMR.JUSTICEHK.SEMA
HONBLEMR.JUSTICELOKESHWARSINGHPANTA
For Appellant(s) Dr. (Ms.) Aparan a Bha rdwaj, Adv.
Mr. Rajesh Tyagi, Adv.
Mr. Pr aveen Jain,Adv.
For Respondent(s) Mr. Anuvrat Shar m a , Adv.
Mrs Rachn a Gupta ,Adv
UPON hearing counsel the Court made the following
ORDER
It is stated by Dr.(Ms.) Aparan a Bha rdwaj, learned counsel

for the appellant that this appeal has become infructuous. The appeal
is, accordingly, disposed of as infructuous.

(Ravi P. Verm a) (Anand Singh)
Court Master Court Master
[Signed order is placed on the file]
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